TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

Or.5M.-31.Te.-31.-13112025-267616
CG-DL-E-13112025-267616

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

. 4950] 7% Reelt, T, Taw= 11, 2025/F110F 20, 1947
No. 4950] NEW DELHI, THUESDAY, NOVEMBER 11, 2025/KARTIKA 20, 1947
s TRaed Sl TSR /e

e faeett, 11 Fawa, 2025
FAT. 5105(37).— Fral T TLHRI o, TSI TSIAN AT T=IH, 1956 (1956 FT 48) (e =a0H o+

THTA 3h ATATHAT FgT TAT g) 6 9T 3F Fil TGN (1) F AL THT AT T2 97T IFHT F qSF
qREgd T TSENT WA FT ATIGEAT HAT FLA. 760 A 13/02/2025, ST AR % TSI,

FETLTI, 9T ||, U 3, IUGT (i) § THrera it 7 off, g7 qeT =T =T F g2 orer & NH347-B
% f.Y. 99.38 & F.71.107.762 (TSR) TF F WEA TSHT & AT (AT FA / A o FT a0,
AT(R), LA, TaeT AT TATAT & (0 T ATIG=AT | 3165 A=t # e g #7 oo +27 %
EEE B AR IEUIET

7501 GI/2025 )



THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

AT ITH ATARAAT &1 AL I ATHAH FT 91T 3F T 374 (3) F Fefi= ardeg "21/02/2025 "

=1 P 4 o S At 3 s e

STt T ATTAFHTLN T GRT 3T % dgd I AqT IH g2 8, e 9 F=w B @ g i

IEET 3T & & e G @,

ST T WTTERTET F I<6 ATSTAIH T T 35 T ST (1) F ST H, Feal T TLRTT Al TIAT

faezdre;

qA: A, el TLHIT, TAT ITIAFTT T Ih RATE T T ST U2 ¥ 3<h AT AT 0T &1eT 39

T ITETT (1) FIT V& ARIT FT TN Fd g0, T AT Fdl & T I Al § [Aes i #7

TETh TS % forT et et St =R

ST T, Feald TLHIY, ITH ATAAAH 0l 1T 3 Al ITLTIT (2) F AL | T =TT FAT g o6

T ATAGAAT 6 TSI H THF I, 36 AqLAT H§ fAA{aE g T FFAeenti § 46 26 e &9
q s g | [Afga g st

AL

HET TR T5T & Fearl foref # NH347-B & .41, 99.38 & . #1.107.762 (T=1¥) * T orsiq
AT ST ATAT HEAAT i d AT HLAAT gd Ao

TS T ATH: TET T IEEEIEICACEEIG

%ﬁﬁ qaeT §edT A FT THR C\LEIRENT W &7 #TH || s/ Raag

Sl (FFRTH) || =it Fr AT

1 2 3 4 5 6

AT T ATH: ST

i T A R (Searan)

1 |[103/5/1 rsft (Fsf) F/Rita Rl |GLUERURIE]
EGIEN

2 |[103/5/2 sy (Frsfh) /R 0.1|[fRa foar
UELSIE]

3 |[103/5/3 EEARIEELD /R 0.3367|[AT=T 7fd
AT

4 |103/5/4 it (Frsf) F /R 0.1946| [T foar




[T &% 3(ii)]

HILT T TSIA . AHTYTL

UHEIE

80/2

EEGED!

EIRIEIEIE IR RED

0.0729

e T
HIEHHE TELTh

80/2/1/1

80/2

IEEGED!

ERIEIEIEN RN RED

0.0177

ASTHT Tl T
IGIGESS

80/2/1/2

e T ATH: ATSTS

17/1

IEEGED!

i/

0.2082

FegeheAT AT
g 1/2,
RCIEAGREGTT
AIgAaT 1/2

UEEIGIEHELSRUIES

8

33/2/1

EEUEGED!

HRIEIGIEE]

0.0153

IERIEIEREGI
URIESE:}

46/11

IEEIGED!

EIRIEIEIEE]

0.0082

SEATA AT foar
SINER

10

46/12

EEUEGED!

ERUEIEE]

0.2985

IRIBGUREGII
SIKIERI

11

46/17

IEEIGED!

EIRIEIEIEE]

0.0303

SEATA AT foar
SIMER

12

46/4

EEIGED!

FRIEIGIEE]

0.0003

IS IRE]
EEIERIMRIEE
EIEREECEICACH
ehare, faeer foar
SR, ATEAT A5
[EEELELESEFS
IREIREGIEEEES
e fora e,
TEAT T
AT, AT T
HH ST, HelT O
REIERIMECIES
[ECEIRCEIERIH
FHTT T3 T

13

46/9

EEIGED!

FIRIEIEIEE]

0.4658

EEIERIMISEA




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

EIEREECELCACH
e, famrer foar
BT, ATEAT A5
IEEELIEREREES
IREIREGIEEE S
[REARELKGIES
TEAT T
ERIERIACIE Gk
TR ISAT, Hefl
REIERIMIECIES
[EEEIREIREI
FHT T B

14

711

EEUEGED!

FRIEIGIEE]

0.0332

Uy foar
TITAT

15

712

EEUEGED!

FRIEIGIEE]

0.0047

e foar
TITAT

16

7/6/2

IEEIGED!

iR

0.056

AT foar

NSUEIRE

17

87/8

EEIGED!

FIRUEIRE

0.087

gw g foar

EINIERL

T T ATH: Hreat

18

187

EEIGED!

EIRUEIRE

0.1287

19

188/1

EEIGED!

EARUEIRE]

0.0054




[T &% 3(ii)]

HILT =T TSI AT

AT, |HT

20

188/2

EEGED!

iR

0.0357

REAMEP

Fferery, ST,
qeftaT foar
EEGIE RG]
EIEREEEN
HgdTd, TETI,
Ty, SEm,
AT, T T
EIERECELR: IR
AT

21

193

IEEIGED!

/iR

0.5726

EAGRERCICE
1/3, THT I
T 1/3, g

T AT 1/3

22

194/1

st (Ff)

iR

0.718

CAGRRERICIEHE
T T TH,
ST T TaT

23

74/3

EEIGED!

EIRUEIRE

0.0623

orreTar foar
UEIGES

24

76/7

EEIGED!

FIRUEIRE

0.0242

EAGRREL
e

25

80/4

IEEIGED!

EIRIEIRE

0.0117

TeTer foar
MEiliE

26

88

Ty (FRstyeme) |Rifsa ot s

0.1022

88/1/1/1/1/1-
.. oTEA
88/1/1/1/1/2-
REIGRER
KINIEIE]
88/1/1/2-

SRTAI4T, [T,




THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

g et gae,
AT TS
fererar gee
88/1/1/3-
Arerrr foar
T 88/1/2-
.. qLHT
88/1/2/1- 1.9.
T
88/1/2/2- 1.9.
TR 88/1/3-
Tt foar v
iz 88/1/4-
e foar =

iz 88/2-
SRTATeherTe T

ST 88/3/1-
SreraT ferear
AT, AT o
STEAT 88/3/2-
KIEEIEAEEC]
e fiE 88/4-
A, qLHT
88/5- &= fuar
et 88/6-
9T TOaT ATeaT
88/8- 71w fuar
e fiE 88/9-
ECIERECIR G
88/10- e[ aTS
[EEEIRSIE]




[T &% 3(ii)]

HILT =T TSI AT

7

RIGEIESELE]
e g, o
foraT e

27 |97

wraTe (FRsh/ )

Gl EIG I N ARG EY

0.2595

97/1/1, 97/1/8,
97/1/8,
97/1/9/1,
97/1/9/2,
97/1/9/3,
97/1/10/1,
97/1/10/2- 9.9
AT 97/1/2-
AT foaT a7
g 97/1/2/3-
AT foaT a7
g 97/1/3-
AT foraT a7
&g 97/1/4-

SLEIRELE
FTAT, T T
T 97/1/5/1-
areT for foar
17 97/1/5/2-
T, SHIE,
Her AT S
97/1/7- <ra

T foaT T
97/2- 5ra ¥z,
FTT, AT

foraT T 97/3-




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

AT foaT T
97/4- {ATaAT
T T 97/5-
AT T g
97/7- 5ra iz,
AT, AT
o o

M T ATH: &2

28 (|205

wraT (FRsh/ermeehT)

BN IR WAECIEY

0.8934

205/1/1- 9.9.
maa 205/1/2-
.. TR
205/2- 3FT
foqr == &g
205/3- fa=fia
IEERESIRIIEES
205/4 e
205/8- TH9T
foqr == &g
205/5 TH
205/9- &=TATA
foraT AT 205/6,
205/11, 205/10
T 205/7-
gaTATe AT
AT, TTLLATH,
reror foaT
T, AT foar
o<, AT TS
[EEELEIEE
GLRIREGI
ST, HIgH,
HISIT, BITAT,
e faar 2,
AT aTE Tererar
=ty facfi,
e foar
USIGERGECI]
IECEIREIGES

EIECIRELEL




[T &% 3(ii)]

HILT =T TSI AT

9

FATATA, AA,
CIGICIREGII
FATATA

205/12- 72f¥g
foar @

29 |1214/11

IEEIGED!

Fo/f

0.1476

EEIERREII
AT

30 (|214/27

EEGED!

iR

0.1651

RIRIEIEEEL

AT, ST
IEELGIERLS
et foar

AT,
feereTer foar
ATTT

NEEIGIGREIEEELEL

31 (|[19/1/2

EEUEGED!

ERUEIEE]

0.0307

REEIEEEL
THATS, HATT
T AT,
ERIK R
THATS, TALTH
EGIREGIR]

32 |(|22/4

IEEIGED!

iR

0.1821

EEGIEEEL
THATS, ST
[EEIREGIRE
ERIBEARGI
THATS, TAH
EGIEECIR]

33 (|22/9

EEGED!

FIRUEIRE

0.149

REEIEEEL
TEATS, HATT
T AT,
ERIR R R
THAT, TALTH
EGIREGIR]

34 (|25/3

IEEIGED!

EIRIEIRE

0.0187

REEIEEEL
THATS, HAT
[EGIRSGIRE
ERIR R
THATS, TAH
T oA

35 ||131/3

IEEGED!

Fo/

0.0547

IABICAEGII




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

e, THeT T

T, ASTAATS.
EELGI

36

31/4

IEEGED!

Fo/fR

0.0348

& AT foaT
e, THeT T

T, ISTAATS
EELGIS

37

32/1

REGED!

iR

0.0818

IUGIER LI
e, THer far

ERASEECIE
EELGI!

38

51

IEEIGED!

/iR

0.6548

51/1/1-fawer
IREIRERS
51/1/2- Hrg=
IECIRERI
51/2- =
o f2e,
T g far
e, wrem
foar gz,
faerer foar
f2aT 51/3-
AT oar
T 51/4-
TTZAT, THT,
ToheTe, Ta<r ars
IREL CIRREES
51/5- HHH
AT 7T 51/6-
g+ &g faar
exT 51/7-
wrer feg foar
o g 51/8-
geteg foar
xaT 51/9/1-
e i faar
e 51/9/2-
EEIGAEGI
RS

39

52

wraT (FRsf/erreehT)

EESIENA IR

1.2714

52/1/1/2-




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 11

H.9.90T9
52/1/2-
H.9.M9
52/1/3/2- ATaT
EEREEIESIE
fig 52/1/4/1-
q..9mE 52/2-
BEICIEREG]
1w 52/3- 7T
ars foar fiw
52/4- T 9T
foar ofiw
52/154/2- AT
IGEAREL
ATATHG, STHT
foqr AT fg

40 |[54 sty (Frsfh) F/RifT 0.1076|[¥¥ &g T
TIHA

Total 7.7414

[WT. €. : NH-347B/Khargone-Julwaniya/3(a)/3D3]
a9 FHE™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 11th November, 2025

S.0.5105 (E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 760 Dated:13/02/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of
NH347-B in the stretch of land from Km. 99.38 to Km. 107.762 (Rajpur) in the district of BARWANI in the state of
MADHYA PRADESH

And whereas the substance of the said notification has been published in “Patrika” and “Free Press” both
dated 21/02/2025; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH347-B in the stretch of
land from Km. 99.38 to Km. 107.762 (Rajpur) in the district of BARWANI in the state of MADHYA PRADESH

State: MADHYA PRADESH

|IDistrict: BARWANI

SL Survey/Plot Type of Land Nature of Land Area|| Name of Land
No. Number (in Hectares)|[Owner/Interested
Person
Lol 2 3 | 4 L5 | 6 |
|Taluk: Rajpur |
|Village: Nihali (Julwaniya) |
|1 ||103/5/ 1 ||Private ||Agriculture/Irrigated || 0.1 “Sonia W/o Santoshl
2 103/5/2 Private Agriculture/Irrigated 0.1{|Mohit S/o
Gendalal
|3 ||103/5/3 ||Private ||Agriculture/lrrigated || 0.3367||Sonia W/o Santoshl
4 103/5/4 Private Agriculture/Irrigated 0.1946|[Mohit S/o
Gendalal
5 80/2 Private Agriculture/ Non 0.0729|(Ifrahim S/o
Irrigated/Commercial Mohammed
Tasdiq
80/2/1/1
6 80/2 Private Agriculture/ Non 0.0177|[{Adani Total Gas
Irrigated/Commercial Limited
80/2/1/2
Village: Bajad
7 17/1 Private Agriculture/Irrigated 0.2082|[Chandrakala
widow Sohanlal
1/2, Ravikant S/o
Sohanlal 1/2
Village: Agalgaon
8 33/2/1 Private Agriculture/Non 0.0153||Jiyalal S/o
Irrigated Gangaram
9 46/11 Private Agriculture/ Non 0.0082(|Juwansingh S/o
Irrigated Jogadia
10 |[46/12 Private Agriculture/Irrigated 0.2985||Gyarasingh S/o
Jogadia
11 |[46/17 Private Agriculture/Irrigated 0.0303|Juwansingh S/o
Jogadia
12 |[46/4 Private Agriculture/ Non 0.0003||Bondaria S/o
Irrigated Sekadia, Gajri Bai
Widow Chhagan,
Kedar, Dinesh Pita
Chhagan, Wasna
Bai Widow Amar
Singh, Pinki Pita
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Amar Singh,
Madan, Roop
Singh pita Gulab,
Narula S/o
Sekadia, Bapu S/o
Sekadia, Medha
S/o Sekadia,
Radubai widow
Sekadia, Rumal
S/o Phool Singh

13 |[46/9

Private

Agriculture/ Non
Irrigated

0.4658

Bondaria S/o
Sekadia, Gajri Bai
Widow Chhagan,
Kedar, Dinesh Pita
Chhagan, Wasna
Bai Widow Amar
Singh, Pinki Pita
Amar Singh,
Madan, Roop
Singh pita Gulab,
Narula S/o
Sekadia, Bapu S/o
Sekadia, Medha
S/o Sekadia,
Radubai widow
Sekadia, Rumal
S/o Phool Singh

14 ||7/11

Private

Agriculture/Non
Irrigated

0.0332

Sobharam Pita
Dasharya

15 |[|7/12

Private

Agriculture/Non
Irrigated

0.0047

Remla Pita
Dasharya

16 |[7/6/2

Private

Agriculture/Irrigated

0.056

Ramlal S/o
Gulabsingh

17 |87/8

Private

Agriculture/Irrigated

0.087

Khum Singh Pita
Jogdiya

Village: Kadwi

18 187

Private

Agriculture/Irrigated

0.1287

Rumalsingh S/o
Maglya 1/6 Jeram
S/o Maglya 1/6,
Khemlya Pita
Magalya 1/6,
Bhuvan Pita
Magalya 1/6,
Raimal Pita
Magalya 1/6,
Ghurka Bai Bewa
Mangalya 1/6

19 188/1

Private

Agriculture/Irrigated

0.0054

Govind, Pratap,
Kamal S/o
Rudhnaath,
Ketribai Widow
Rudhnaath,
Poornima, Munni
S/o Rajaram,
A.P.K. Mother
Kalabai Widow
Rajaram Najukbai
Widow Rajaram
Narayan S/o
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||B0ndar

20

188/2

Private

Agriculture/Irrigated

0.0357

Tukaram, Baliram,
Jasoda, Sushila
Pita Mehtab, Ghisi
Bai Widow
Mehtab,
Sakharam,
Revaram, Laxman,
Subhash, Ganpat
S/o Mangi Lal,
Mangi Bai Widow
Mangi Lal

21

193

Private

Agriculture/Irrigated

0.5726

Chhagan S/o
Guman 1/3,
Mukesh S/o
Madan 1/3, Budan
S/0 Guman 1/3

22

194/1

Private

Agriculture/Irrigated

0.718

Chhagan S/o
Guman, Budan S/o
Guman, Mukesh
S/o Madan

23

74/3

Private

Agriculture/Irrigated

0.0623

Shobharam S/o
Galsingh

24

76/7

Private

Agriculture/Irrigated

0.0242

Chhagan S/o
Galsingh

25

80/4

Private

Agriculture/Irrigated

0.0117

Gaurelal S/o
Ramsingh

26

88

Common (Private/Government)

Irrigated/Non
Irrigated/Charnoi

0.1022

88/1/1/1/1/1- M..P.
Government
88/1/1/1/1/2-
Subhan Pita
Mangilal 88/1/1/2-
Jagdish, Juwan,
Sona, Kani, Janu,
Ranu Pita Khumla,
Jhumka Bai
Widow Khumla
88/1/1/3- Narayan
Pita Sukhlal
88/1/2- M.P.
Government
88/1/2/1- M.P.
Government
88/1/2/2- M.P.
Government
88/1/3- Ditala,
Rangali, Gangali,
Bhingali, Mangati
Pita Ter Singh
88/1/4- Ditla Pita
Ter Singh 88/2-
Jugalkishor Pita
Jagannath 88/3/1-
Jasma Widow
Bansya, Sukhlal,
Bondar, Lila, Kala,
Gopi Pita Bansya
88/3/2- Malu Bai
Widow Gulab
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Singh 88/4- M.P.
Government 88/5-
Dhanya Pita
Nihala 88/6-
Shankar Pita
Bholya 88/8-
Rama Pita Gulab
Singh 88/9- Pratap
Pita Gulab 88/10-
Malu Bai Widow
Gulab Singh,
Jasma Widow
Bansya, Sukhlal,
Bondar, Lila, Kala,
Gopi Pita Bansya,
Malu Bai Widow
Gulab Singh,
Shankar Pita
Bholya

27 (|97

Common ( Private/Government

)

Irrigated/Non
Irrigated/Charnoi

0.2595

97/1/1, 97/1/6,
97/1/8,97/1/9/1,
97/1/9/2,97/1/9/3,
97/1/10/1 and
97/1/10/2- M. P.
Government
97/1/2- Ditala,
Rangali, Gangali,
Bhigali, Magati
Pita Ter Singh
97/1/2/3- Ditala,
Rangali, Gangali,
Bhigali, Magati
Pita Ter Singh
97/1/3- Ditala,
Rangali, Gangali,
Bhigali, Magati
Pita Ter Singh
97/1/4- Jasma
Widow Bansya,
Sukhlal, Bondar,
Lila, Kala, Gopi
Pita Bansya
97/1/5/1- Dara
Sing Pita Bhilu
97/1/5/2- Gappu,
Umrao, Badri,
Manglya, Meera
Pita Dola 97/1/7-
Jot Singh, Kalya,
Ralya Pita Rama
97/2- Jot Singh,
Kalya, Ralya Pita
Rama 97/3-
Bhawala Pita Suka
97/4- Bhawala Pita
Suka 97/5-
Bhawala Pita Suka
97/7- Jot Singh,
Kalya, Ralya Pita
Rama

Village: Rui
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28

205

Common (Private/Government)

Irrigated/Non
Irrigated/Charnoi

0.8934

205/1/1- M.P.
Government
205/1/2- M.P.
Government
205/2- Unkar Pita
Chain Singh
205/3- Dilip Singh
Pita Govind 205/4
and 205/8-
Ramesh Pita Chen
Singh 205/5 and
205/9- Dhannalal
Pita Nathhu 205/6,
205/11, 205/10
and 205/7-
Dhannalal Pita
Nathhu,
Radheshyam,
Lakshman Pita
Kalu, Nangya Pita
Kalu, Sanwa Bai
Widow Kalu,
Nangya Pita
Dawla, Mohan,
Motya, Hiralal,
Ballu Pita Hari,
Tulsi Bai Widow
Hari, Dilip, Sunil
Pita Gajanand,
Kamla Widow
Gajanand, kavita
Widow
Champalal,
Subham, Sonali
Pita Champalal
205/12- Narsingh
Pita Jhatriya

29

214/11

Private

Agriculture/Irrigated

0.1476

Hiralal S/o
Narayan

30

214/27

Private

Agriculture/Irrigated

0.1651

Leelabai widow
Narayan, Dayaram
S/o Narayan,
Bhagwan S/o
Narayan, Hiralal
S/o Narayan

Villag

e: Bobalwadi

31

19/1/2

Private

Agriculture/Irrigated

0.0307

Rajubai widow
Raghunath,
Santosh S/o
Raghunath,
Dayaram S/o
Raghunath,
Devram S/o
Raghunath

32

22/4

Private

Agriculture/Irrigated

0.1821

Rajubai widow
Raghunath,
Santosh S/o
Raghunath,
Dayaram S/o
Raghunath,
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Devram S/o
Raghunath

33 |[22/9

Private

Agriculture/Irrigated

0.149

Rajubai widow
Raghunath,
Santosh S/o
Raghunath,
Dayaram S/o
Raghunath,
Devram S/o
Raghunath

34 ||25/3

Private

Agriculture/Irrigated

0.0187

Rajubai widow
Raghunath,
Santosh S/o
Raghunath,
Dayaram S/o
Raghunath,
Devram S/o
Raghunath

35 |]31/3

Private

Agriculture/Irrigated

0.0547

Ruganath S/o
Nathu, Ramesh
S/o Nathu,
Tejalbai widow
Nathu

36 ||31/4

Private

Agriculture/Irrigated

0.0348

Ruganath S/o
Nathu, Ramesh
S/o Nathu,
Tejalbai widow
Nathu

37 ||32/1

Private

Agriculture/Irrigated

0.0818

Ruganath S/o
Nathu, Ramesh
S/o Nathu,
Tejalbai widow
Nathu

38 |I51

Private

Agriculture/Irrigated

0.6548

51/1/1- Dinesh
Pita Hirla 51/1/2-
Mohan Pita Hirla
51/2- Vishram Pita
Hirla, Bhuwan
Singh Pita Hirla,
Mohan Pita Hirla,
Dinesh Pita Hirla
51/3- Mansaram
Pita Bhura 51/4-
Radtya, Ramesh,
Kishan, Sundari
Bai Pita Juwan
Singh 51/5-
Mansaram Pita
Bhura 51/6- Dhan
Singh Pita Hirla
51/7- Mangal
Singh Pita Dhan
Singh 51/8-
Dhansingh Pita
Hirla 51/9/1-
Bhuwan Singh Pita
Hirla 51/9/2-
Vishram Pita Hirla

39 |[52

| |C0mm0n (Private/Government) | |Charnoi

1.2714|[52/1/1/2- M.P
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/Hill/Irrigated

Government
52/1/2- M.P
Government
52/1/3/2- Jhabar
Singh Pita Lal
Singh 52/1/4/1-
M.P Government
52/2- Rali Bai Pita
Bhima 52/3- Ralu
Bai Pita Bhima
52/4- Ralu Bai Pita
Bhima 52/154/2-
Jhabar Singh Pita
lalsingh, Jaisya
Pita Lalsingh

40

54

Private

Agriculture/Irrigated

0.1076|[Amar Singh S/o

Raimal

Total”

7.7414||

[F.No.: NH-347B/Khargone Julwaniya/3(a)/3D3]

SHAIKH AMINKHAN, Director
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